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MINISTRY OF EXTERNAL AFFAIRS
NOTIFICATION
New Delhi, the 28th August, 1997

G.S.R. 491(E).— In exercise of the powers conferred by section 24 of the Passport Act, 1967 (15 of 1967), the Central
Government hereby makes the following rules further to amend the Passport Rules, 1980 namely -—

L. (1) These rules may be called the Passport (Amendment) Rules, 1997.
(2) They shall come into force from the date of their publication in the Official Gazette.

2. Inthe Passport Rules, 1980, in rule 2, in clausc (c), for sub-~clause (iii) the following sub-clause shall be substituted,
namely - —

**(iil) issuing a fresh passport booklct when the pages in the booklet held are almost exhausted : or™

[No. V1/401/24/90]
K. C. SINGH. Jt. Secy. (CPV)

Note : The principal rules were published vide GSR number 691(E) dated 11-12-1980 and subscquently amended by :—

1. GSR(E) SO(E) dated 7-2-1981
2. GSR(E) 494(E) datcd 16-6-1981
3. GSR(E) 469(E) dated 24-6-1982
4 GSR(E) 325(E) dated 12-4-1983
5. GSR(E) 482(F) dated 13-6-1983
6 GSR(E) 860(E) dated 1-11-1985
7. GSR(E) 345(E) dated 29-3-1985
8. GSR(E) 857(E) dated 13-10-1987
9 GSR(E) 84(E) ted 11-2-1988

10. GSR(E) 1155(E) dafed 21-11-1988

11. GSR(E) 622(E) dated 27-6-1990
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